
THE GAUHATI HIGH COURT AT WAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

N IF ATI

Dated Guwahata, the dt of August, 2024

No. Hc.v-55-/2021/ 641 /Estt, ### Hon'ble the chief Justice in exercise of
powers conferred under Aticle 229 of the Constitution of India read with Rule 6(a) and Rule
7.(2) of "The Gauhati High court services (Appointment, conditions of Service and conduct)
Rules, 1967", is pleased to promote and appoint shri Gandhi Ram Kathar, Assistant
Registrar of this Registry, as Deputy Registrar in the principal seat of the Gauhati High
court, on merit-cum-seniority basis, in the pay Band of Rs. 30000-110000/- (p.B.-4) with
Grade Pay of Rs. 15700/- per month, plus other admissible allowances under the Rules, vice
smt. cham Chun Nahar Ahmed, retired w.e.f. 30-04-2024 upon reaching the age of
superannuation.

Accordingly, shri Gandhi Ram Kathar is to submit his joining report of his new
assignment to the Establishment section. Further, he shall be entitled to the pay and
allowances of his promoted post with effect from the date of his joining.

1. The Principal Accountant General (A&E), Assam, Beltola, Guwahati_2g.
2. The Registrar (Vigilance/Admn./Judt./Estt.), Gauhati High Court, Guwahati.
3. The Registrar-cum-Principal secretary to Honble the chief Justice, Gauhati High couc cuwahati.4. The secrelary, Gauhati High court Legar services committee, Gauhati High court, Guwahati.5. The Joint Registrdr,................................................, Gauhati High Court, Guwahati.
6. The Joint Secretary to the Govt. of Assam, Finance (SIU) Dept., Dispur, Guwahati-6.
7. The loint Secretary to the Govt. ofAssam, Finance (Budget) Dept., Dispur, Guwahati-6.8. The Director of Accounts and Treasuries, Assam, Dispur, Guwahati_6.
9. The Director, Directorate of printing & stationary, Bamunimaidam, Guwahati-2l, with a request to

publish this Notification in the next issue of the omcial Gazette of Assam and send one copy to this
Registry through email.

10. The Poect Manager, Gauhati High court, Guwahati, with a request to upload this order in the officiar
website of the Principal Seat of the Gauhati High Court.

11. The Deputy Re9istrar..................... Gauhati High Court, Guwahati.
12. The Assistant Registrar..................... Gauhau High Court, Guwahati.
13. The Librarian-cum-Research Omcer, Gauhati High Court, Guwahati.
14. The Treasury Officer, Kamrup (M) Treasury, Guwahati.
15. The Private Secretary to Honble Mr./Mrs. Justice ............., Gauhati High Court, Guwahati.
16. The Chief Security Officer, Gauhati High Court, Guwahati.
17. The Administrative Omcer (Judicial, ............................, Gauhatj High Court, Guwahati.
18. The Court Omcer-l/Il, Gauhati High Court, Guwahati.
19. C.A. to Registrar General/Registrar (Vigilance), Gauhati High Court, Guwahati,
20. Shri Gandhi Ram Kathar, Assistant Registrar, Gauhati High Court, Guwahati.
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21. Order file

REGISTRAR GENERAL_(}?d$s"

By Order,

Sd/ - Sunil Kumar Poddar

t!,t".no.no.XC.V-SS/ZOZrl 6{t-e,rrtt. out.Flffi
Copv for information and necessarv action to:



THE G UHATI H IGH COURT AT G UWAHATI
FIICN COUNT OT rcSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

o IF A IO

Dated Guwahati, the !il ofAugust,2024

No. HC.V o2u 6qq/E . ### Hon'ble the Chief Justice in exercise of
-5512

powers conferred under Article 229 of the Constitution of India read with Rule 6(a) and Rule

7.(3) of "The Gauhati High Court Services (Appointment, Conditions of Service and Conduct)

Rules, 1967", 1S pleased to Promote and appoint Shri Pradip Sarmah, Administrative

Officer (ludicial) of this Registry, as Assistant Registrar in the Principal Seat of the

Gauhati High Court, on merit-cum-seniority basis, in the Pay Band of Rs' 30000-110000/-

P.B.-4) with Grade Pay of Rs. 14500/- per month, plus other admissible allowances under the

ules, vice Shri Gandhi Ram Kathar, promoted as Deputy Registrar w.e.f' 01-08-2024.
(

R

Accordingly, Shri Pradip Sarmah is to submit his joining report of his

new assignment to the Establishment Section' Further, he shall be entitled to the PaY and

allowances of his promoted post with efFect from the date of his joining.

By Order,

Sd/ - Sunit Kumar Poddar

REGISTRAR GENERAL
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The Principal Accountant General (A&E), Assam, Beltola, GuwahatF29'

The Registrar (Vigilance/Admn./ludl./Estt'), Gauhati High Court, Guwahati'

the Re!istrar-cum-Principal Secretary to Hon'ble the Chief lustice' Gauhati High Court' GuwahaB'

The Seiretary, Gauhati High Court Legal Services Committee, Ga-uhati High Couft' Guwahati'

The loint Registrar Gauhati High Court' Guwahati'

The loint seiretary to the Govt. of Assam, Finance (sIU) Dept., Dispur, Guwahati-6,

The Joint secretary to the Govt. of Assam, Finance (Budget) Dept., Dispur, Guwahati-5.

The Director of Accounts and Treasuries, Assam, Dispur, Guwahati-6'

TheDirector,DirectordteofPrinting&stauonary,Bamunimaidam,GuwahatF2l,witharequestto
publish this Notification in the next issue of the Official Gazette of Assam and send one copy to this

Registry through email.

10. Th; Project Manager, Gauhati High Court, Guwahati, with a request to upload thls order in the officjal

website of the Principal Seat of the Gauhati High c'!urL

11. The Deputy Registrar................. ", Gauhati High court' Guwahau'

12. The Assistant Registrar................. ...... ... " " ", Gauhati High Court' Guwahati'

13. The Librarian-cum-Research Officer, Gauhati High court, Guwahati'

14. The Treasury Officer, Kamrup (M) Treasury, Guwahati'

15. The private secretary to Hon'ble Mr./Mrs. lustice ..-........., Gauhati High court, Guwahati.

16. The Chief Security Officer, Gauhati High Court, Guwahati'

17. The Administrative officer (Judicial, ............ .." " ""', Gauhati High Court, Guwahati'

18. The Court Omcer-I/U, Gauhati High Court, Guwahati'

19. C.A. to Registrar GeneraURegistrar (Vigilance), Gauhati High Court, Guwahati'

20. Shri Pradip Sarmah, Administrative Officer (Judicial), Gauhati High Court' Guwahati'

21. Order flle.
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TH E GAUH ATI HIG H COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO TI FICATION

Datedcuwahati,the jjt ofAugust,2024

No' Hc,v-55/2o21l 6{2 /Estt. ### Hon,ble the chief Justice in exercise of
powers conferred under Article 229 oF the consutution of India read with Rule 6(a) of '.The
Gauhati High court services (Appointmen! condltions of service and conduct) Rules, 1967", is
pleased to promote and appoint shri Rituparna Das, court Master of this Registry, as
Administrative officer (Judicial) in the principal seat of the Gauhati High court, on merit-
cum-seniority basis, in the pay Band of Rs. 22000-97000/- (p.8.-3) with Grade pay of Rs.
11500/- per month, plus other admissible allowances under the Rules, vice Shri Benudhar Bez,
retired w.e.f. 3I-03-2024 upon reaching the age of superannuation.

Accordingly, Shri Rituparna Das is to submlt his joining report of his new assignment
to the Establishment section. Further, he shall be entitled to the pay and allowances of his
promoted post with effect from the date of his joining.

Me No. H .v-Sst2o2tt 61zk IE

By Order,

Sd/ - Sunil Kumar Poddar

REGISTRAR GENERAL
Da ot -08-

The Principal Accountant General (A&E), Assam, Beltola, Guwahatj_2g.
The Registrar (Vigilance/Admn./Judl./Estt.), Gauhati High Court, Guwahati.
The Registrar-cum-Principar secretary to Honbre the chief Justice, Gauhati High court, Guwahati.
The Secretary, Gauhati High Court Legal Services Committee, Gauhati High Court, Guwahati.
The Joint Registrar, ................, Gauhati High Court, Guwahati.
The Joint Secretary to the Govt. of Assam, Finance (SIU) Dept., Dispur, Guwahati-6.
The Joint Secretary to the Goyt. of Assam, Finance (Budget) Dept., Dispur, Guwahati-6.
The Director of Accounts and Treasuries, Assam, Dispur, Guwahati_6.
The Director, Directorate of printing & stationary, Bamunimaidam, Guwahati-21. with a request to
publish this Notification in the next issue of the officiar Gazette of Assam and send one copy to this
Registry through emait.

10' The Poect Manager, Gauhati High court, Guwahati, with a request to upload this order in the official
website of the Principal Seat of the Gauhati High Court.

11. The Deputy Re9istrar..................... Gauhati High Court, Guwahah.
12. The Assistant Registrdr....................... Gauhati High Court, Guwahau.
13. The Librarian-cum-Research Officer, Gauhati High Court, Guwahati.
14. The Treasury Omcer, Kamrup (M) Treasury, Guwahati.
15. The Private Secretary to Hontle Mr./M6. Justice............., Gauhati High Court, Guwahati.
16. The Chief Security Officer, Gauhat High Court, Guwahati.
17. The Administrative Officer (Judicial, ............................, Gauhati High Court, Guwahati.
18. The Court Officer-I/Il, Gauhati High Court, Guwahati.
19. C.A. to Registrar General/Registrar (Vigilance), Gauhati High Court Guwahati.
20. Shri Rituparna Das, Court Master, Gauhati High Court, Guwahati.
21. Order file.
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THE GAUHATI HIG H COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

o RDER

Dated Guwahati, the I .l August,2024

No. HC.V-1 1-3l20lsl {.' 4br stt. ### Sri Krishna Das, Court Keeper of this

Registry is hereby promoted and appointed as Photocopi er Operator in the Principal Seat of

the Gauhati High Court, GuwahaI, on merit-cum-seniori\ basis, in the PaY Band of Rs. 14000-

70000/- (P.8.-2) with Grade Pay of Rs. 5200/- per month , plus other allowances as admissible

under the Rules, vice Sri Chandan Seal, Photocopier Operator promoted to the post of Judicial

Assistant.

Accordingly,SriKrishnaDasistosubmithisjoiningreportsofhisnewassignmentto
the Establishment section. Further, he shall be entitled to the pay and allowances of his

promoted post with effect from the date(s) of his joining'
By Order,

Sd/- Sunil Kumar Poddar
REGISTRAR GENERAL

M o No.H .v-113/ 20151 64bh rcstt. Da 01 -o8- 24

The Principal Accountant General (A&E), Assam, Beltola, Guwahatl-29'

The Registrar (Vigilance/Admn./ludl./Estt.), Gauhati High Court, Guwahati'

The Registrar-cum-Principal Secretary to Hontle the Chief lustice, Gauhati High Court' Guwahati'

The Secretary, Gauhati High Court Legal Services Committee, Gauhati High Court' Guwahati'

The Joint Registrar, Gauhati High Court' Guwahati'

TheJointSecretarytotheGovt.ofAssam,Finance(SIU)Dept',Dispur,Guwahati-6'
TheJointSecretarytotheGovt.ofAssam,Finance(Budget)Dept.,Dispur,Guwahati.6.
The Director of Accounts and Treasuries, Assam, Dispur, Guwahatl-6'

TheProjectManager,GauhatiHighcourt,Guwahati,witharequesttouploadthisorderintheofficialwebsite
of the Principal Seat of the Gauhatj High Court'

10. The Deputy.Registrar....................... Gauhati High Court, Guwahati'

11. The Assistant Registrar....... .-...... .. @uhati High Court, Guwahati'

12. The Librarian-cum-Research Officer, Gauhati High Court, Guwahati'

13. The Special Officer, Translation Wing, Gauhati High Court, Guwahati

14. The Treasury Officer, Kamrup (M) Treasury, Guwahati'

15. The Private Secretary to Hon'ble Mr./Mrs. Justice " " , Gauhati High C'ourt' Guwahati'

16. The Chief Security Officer, Gauhati High Court, Guwahati'

17. The Administrative fficer (Judicial) GauhaB High Court, Guwahati'

18. The Court Omcer-I/II, Gauhati High Court, Guwahati'

19. C.A. to Registrar General/Registrar (Vigilance), Gauhati High Court, Gu'xahati'

20. sri Krishna Das, court Keeper, Gauhati High Court, Guwahati'

21. Order file.
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THE GAUHATI HIGH COURT AT GUWAHATI

### The following employees of this Registry are
hereby promoted and appointed as Fax Operator in the Principal Seat of the cauhati High
Court, Guwahati, on merit-cum-seniority basis, in the Pay Band of Rs. 14000-70000/- (p.8.-2)
with Grade Pay of Rs. 5600/- per month, plus other allowances as admissible under the Rules,
vice the vacancies mentioned against their names:

st.
No.

Name & Designation

1
Sri Bhairab Sarma,

Photocopier Operator
Vice Sri Nava Kumar Das, Fax Operator promoted to
the post of ludicial Assistant.

2
Sri Debeswar Das,

Photocopier Operator
Vice Sri Biswanath Sarkar, Fax Operator promoted
to the post of Judicial Assistant.

Accordingly, the abovementioned employees are to submit their joining reports of
their new assignment to the Establishment section. Further, they shall be entitled to the pay
and allowances of their promoted post with effect from the date(s) of their joining.

By Order,

Sd/- Sunil Kumar Poddar

o.HC.V-113/201 16+4A rc*t.
REGISTRA R GENERAL

Memo N Dated 01-08-2024
CoDv for information and necessarv action to:
1. The Principal Accountant General (A&E), Assam, Beltola, Guwahati-2g.
2. The Registrar (Vigilance/Admn.rudt./Estt.), Gauhati High Court, Guwahati.
3. The Registrar-cum-Principal secretary to Honble the chief Justice, Gauhau High court, Guwahati.
4. The Secretary, Gauhati High Court Legal Services Committee, Gauhati High Court, Guwahati.
5. The Joint Registrar,........................... Gauhati High Court, Guwahati.
6. The Joint Secrerary to the Govt. of Assam, Finance (SIU) Dept., Dispur, Guwahati-6.
7. The Joint Sesetary to the Govt. of Assam, Finance (gudget) Dept., Dispur, Guwahati-6.
8. The Director of Accounts and Treasuriet Assam, Dispur, Guwahati-6.
9. The Project Manager, Gauhati High Court, Guwahati, with a request to upload this order in the official \,{ebsite

of the Principal Seat of the Gauhati High Court.
10. The Deputy Reqistrar........................ Guhati High Court, Guwahati.
11. The Assistant Registrar...............:.... Gauhati High Court, Guwahati.
12. The Librarian-cum-Research Omcer, Gauhati High Court, Guwahati.

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

ORDER
4^t

Dated Guwahati, the + August 2024

No. Hc.v-l13/2o1s/ 644 /Estt.

Vacancy against which appointed to



13. The Special Officer, Trdnslation Wing, Gauhati High Court, Guwahati.
14. The Treasury Officer, Kamrup (M) Treasury Guwahati.
15. The Private Secretary to Honble Mr./Mrs. Justice ............., Gauhati High Court, Guwahati.
16. The Chief Security Officer, Gauhati High Court, Guwahati.
17. The Administrative Officer (ludicial), ............................, Gauhati High Court Guwahau.
18. The Court Officer-I/Il, Gauhat High Court, Guwahatt.
19. C.A. to Registrar GenerauRegistrar (Vigilance). Gauhati High Court, Guwahati.
20. The employees @ncerned.

21. Order file.
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